
THE GAUHATI HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORqM AND ARUNACHAL PRADESH)

NO TIFICAT ION
Dated: Guwahati, the 20b )anuary,2022

No.HC.VII-84/ 2020/ i\8 lA### In partial modification of this

Registry's Notification No.HC.VII-84/2020166061A dated 13th December, 2021 the 3d

phase of 2(two) day'Skill Development programme,, for the staff of the District

Courts of Cachar, Hailakandi and Karimganj scheduled to be held at Silchar on 29-

Ol-2022 & 30-01-2022 has been deferred.

By order.
Sd/- R.A. Tapadar

REG RAR (JUD CtAL)

Memo No. HC.VII-84/2O20I 3\q- 3 {t la dated: 2oth of January, 2022
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, ludicial Departrnent, Dispur,
Guwahati, Assam.

2. The Registrar (Admin./ Vigitance), Gauhati High Court, Guwahati.
3. The Registrar-cum-Principal Secretary to Hon,ble the Chief lustice, Gauhati

High Court, Guwahati.
4. The District & Sessions Judge,

Cachar / Hailakandi /Karimganj
(He/She is rquested to inform att the nominatd Sbff under
his/her ontrol about this tvotification)

5. The Chief Judicial Magistrate,
Cachar I Hailakandi /Karimganj.
(He/She is rquestd to infotm a the nominaW Shtrunfur his/her
@ntrcl abut this Notification)

6. The Project Manager, Gauhati High Court, Guwahati.
(He is rquested to upload the Notiftation immdiately in the
official website of the Gauhati High Courl Guwahati).

7. The Administrative Offlcer, Judicial Academy, Assam with a request to place
the Notification before the Hon,ble Director, f udicial Acadimy,
Assam.

8. The P.S. to Honble Mr. lustice Manash Ranjan pathak, Gauhati High Court.
Guwahati.

9. The CA to the Registrar General, Gauhati High Court, Guwahati.
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